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IN THE CENTRAL ADMINISTRATIVE TRIAUNAL
AHMEDABAD BENCH
O.A. No. /556/93
T.A. No.
DATE OF DECISION 04/10/1993
Smt.Geetaben Arumkumar Mehta Petitioner
«Se.S.Patel Advocate for the Petitioner(s)
Versus
Union of Indic Respondent
Advocate for the Respondent(s)
CORAM :
The Hon’ble Mr.  , .1t : Member (J)
il ")":"‘ TKaxr : : N'\""r>" \"'S) \
The Hon’ble Mr, -te--efosii

1. Whether Reporters of local papsrs may be allowed to see the Judgement § L

2. To be referred to the Reporter or not §

3. Whether their Lordships wish to see the fair copy of the Judgement ? %

4, Whether‘ it needs to be circulated to other Benches of the Tribunal ? e
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Site.Geetaben Arunkumar Mehta,

residing |at 8-A,Navrang Society,
Opp.Bhaigavnath Temple,
i Lcnlnaga ’

¢ APPL ICANT

Advocate | : MreeSeS.Patel

VLERSUS \

Union of india, notice
to be served through :
Chief General Manager,
Telecom (Gujarat Circle),
Khappur, |

AHMEDABAD |

| ORAL _ JUDGEMENT

\ 0.A.556/93

| Dates04/10/1993

|
Per : Hon'%le Shri R.C.Bhatt, Member (J)

|
} Mre.Se.S.Patel is present for the

applicant. Learned advocate for the applicant withdraws this
‘\k | L= M
0.A. hee&n¢eFIhe grievance of applicant is that the respondentS$S

have 5 obeyed an order of this Tribunal passed in 0.A.8/93
partly and huve not obeyed the remaining part of the order.

and therefore,seeks time to file C.A. against respondentd -
|
|

Permission |is granted to withdraw this O.A. 0.A.is disposed
\

of as w1thardwn.

At 4//@j6/ww (’]?/g,\/\

( MoK .r\OLHr\ "KAR ) ( R.C.BHATT )
Administrative Member Judicial Member

Dates04/10/1993 Date:04/10/1993
|

SSH ‘




CENI'RAL ADMIUISTRAT IVE TRIBUNAL

AHMEDABAD BEICH
AHMEDABAD o

T

Application No. __ e= (sse[93 e L, Oof 198
Prame ey Aol it N 013 '+ Pot N
Transrer Application No. ____ e d writ Pet, No,

CERTIF LICATE

Certified that no further action is required to be taken
and the case is ift for consignment to the Record Room (Decided).

Dated 3 1%-/6-9%

Countersigned : AS
/ A\ \ 3
\"} q\)\ EEIOR A f
Section Of%iceryccurt Officer Sign. of the Deallng Sssistant.
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CENTRAL ADMINISTRAT Vi TRISUNAL
AHMED A 36D BLNC H

bt D
Submitted : Cenele/Judicial Section.
Original retition No
of"
Miscellaneous Petition No o
| of
Shri 4;)(1'T& (k(“bt /g"_ /4;(( { /}Z ___Petitioner(s)
versus
é/blﬂ / respondent (s)

- This application has been submitted to the Tribunal by
Shri ”\§ . A‘ﬂf {2/ |
= i :

Under Section 19 of the Administrative Tribunal sct, 1935,

It has peen scrutinised with refecrence to the points mentioned in
the check list in the light of the provisions conteined in the
administrative Tribunal act, 1935 and Central administrative
Tribunals (Procedure) Rules 1985,

The appl%gatiﬁn has been found in order and may be-given
tq/c6ncern§d/f5r fixation of dete.

The applifation has not been found in order for the reasons
indicated in the check list. The applicant advocate may pe asked

to rectify the same within 14 days/eesft lctter is pbaced pel ow
for signature. -+
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DETAILS OF APPLICATION :

1. PARRICULARS OF THE ACTION AGAINST WHICH THE

APPLICATION IS MADE :

B. The applicant by way of this application

challanges the inaction of the rezpondent  foar not

promoting her to the post of U.D.C. (Juniouwr Accounts).

R. The applican

| i
!

had  made representation

ponsa Wwith the letter of the

dated 17/6/792  in  re

rejecting the applicant’'s representation

which was submitted to the respondent with the copy of

the Original Application No. 8 of 199% alongwith the

order dated P&/2/903 [Coram @ R Bhatt Member (J) arct

V. Radhakrishnan Member (AY] passed thereon. The
applicant had requested that the dquestion relating to

' har promotion raised in her representation as well as

in riginal Application No. 8 of 1992 was not  decided

by the | respondent and she has further requested to

decide the same at the sarliest and preferablely

i

wilthin davs more than the period directed by this

i
&

Hmn'hl@ Truhuﬁal.

2. JURISDICTION OF THIS HOM'EBLE TRIBUNAL

l The applicant declares that the subiact
matter action against which she wants raedressal is

]

\
within t%ﬁ Jurisdiction of this Mon'ble Tribunal.,

|

;

|

|

[

|

i

|

|

\
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LIMITATION :

i

Macd meatie sEvVEeral

ntation to

1376/97 Trom the

2 v e ar

entation alongwith

ancdent in

don No. 8 of 1993 aws

diyectad by this Hon'ble Tribunal in  the said

Imntimation dated 15/&6&/79% from the

ndent de not content anything relating the

directed

HH

|
|
promotion of the applicant, and therefore .
\
Hon Ble Teibunal in the arder above mentioned
|

ided and partly undecided. Therefore the

an application dated 17/4/9% to decide

mtation which was undecided in

of her repre

| of e promotion, however the same is

=g till today. The applicant therefore declares

is within  limitation presceibead

uried section 21 of the Administrative Tribunal Aot ,

1 ey
TpC o

i T

4. FACTS OF THE CASE :

A. The applicant has been appointed as
Telecon |Accounts Clerk by an appointment order dated

2@L2/8T dssued by Dy .General Marnager, Telecom, Gujarat

directed to resume her duties with

Circle and she

Fa

mRoounts Officer, Telecome Accounts,

Ehe offic




Ahmadabad with effect from 471171981, It was stated in

e

i

said  letter  that she was reguired to DaBEG
departmental confirmation test (Aptitude Test) within
T YERYE in  six chanoces from  the clate of
appaintment. On passing the above test, she would be
entitled to twe advance increment. That she would not
be sligable for guasi permansncy or confirmation  till

she  pazszes the test. That in case she falled to  pass

within the prescribesd chances mentionsd, her

il would not be  terminated st her further

increment might be stopped as per D.G's Office commu.

No.&F/AR/8R-8FD 1 date JQ/8/86. Herein annexed and

",

marked as ANNEXURE A-1 iz the copy of the said

appaintment lelttsr.

NS k. The applicant submits that she could not

apitutasd test wilth in four vears and six chances

from jthe date of her appointment. The applicant
further states that she passed apptitude test in the

gramination held in the year 1987,

Gv The applicant madse her representation
cates iﬁ?!&/ﬁ% to the respondent requesting  them to
consider her case for promobtion and to grant her two
advancg increments. The applicant submits that éhera
was no responce from the respondents and therefmré she
by bher representation dated 7/7/89 again requested the
respondent  to consider her case. Herein  annesxed  and

4










G. The applicant submits that she had made a

representation  dated 28/2/90 contending that  as e

,_,
]

dircular  Annexure Q-5 she should be given

promotion  with effect from Arpil 1984 on which date,

paper-I111 of the aptitude test,

that one HMr 83 T

5 o The applicant submi

Shah, Telecom Accounts Clerk of the office of the

com District has been promoted to U.D.C.

fhmedabad T

{Junior | Accountant)  with retrospective effect from

and the Director 8.8.4. had also directed

wndent to give further promotion to the grade
af  Senior Account to Me.8hah. The applicannt further
submits [that the said Mr.J T Shah had passed paper—-111

£

33

in April Herein annexed and

the aptitude

marked as ANNEXURE A-4 is the of the gradation list of

dunior Accountant shawing his mority and the date of

|

ﬁrmmmtimh and ANNEXURE A-7

the copy of the letter

FE/IFL written by The Director, B.EeN,
Y :

to the respondent in respect of Mr. 3 T Shah

for his further promotion.
1. The applicant therefore file Original
Application No. 8 of 19935 before the Honble Tribunal.

This Honflble Tribunal upon preliminary hearing passed

i
™
ik
o
Fo)
o

thiee

lawing arders dated 26/2/97% :




"The respondents are directed to decide

sntation  of the applicant dated B2V 7a92,

the repre
i

within | three monthe from the date of the receipt of

the order of this Tribunal and alse the present

Original Application be  treated &t additional

representation  which also  be considered by the

wandent., Im cmpreshe to  avoid the delay, the

the copy of the Q.A. to
the respondents with the annexures. The respondents to
intimate the decision to the applicant. If the

decision adverse to her, she would

approch this Tribunal according  to

. Accordingly the applicant also send a Copy

of riginal Aplication No.8 of 1997 +o thies

apondent

e
pu
b,

{3 -3

The respondent’'s Officer the

Dyl General (A rejected the applicant’'s

advance increments, by  his  letter

id letter the second

in the sa

raomotion of the applicant  was

the @

3

ettt undeco

in annexed and marked as  ANNEXURE

the said lebtter dated 15/54/9%,

K. The applicant therefare by her letter

pondent to consider the




Afrey

wma il

iz

el

1

fuds

of her promotion in the cadre of U.D.C. (TA)

from the receipt fo the said

artation, however no response to the said letter

eived by the applicant till to~day. Herein

and marked az ANNEXURE A-9 is the copy aof the

tter dated 17/4/%3.

2. BROUNDS OF RELIEF WITH LEGAL PROVISIONS :

A. The applicant submits that in view of the

ajd situation, the action of the respondents  in
rpmoting the applicant to the post of U.D.C. | is

ninatory, illegal, unjust, arbitrary and the

Articls 14 and 16 of the

b

wilobtive ¢

ithtion of India.

H. The applicant submits that as stated

para 4(D) of this application the rules

stant Director, Telephones in  his
BLSTAL98Y annexed as Annexure A3 herein

of T.A.Clerk, but the said rules are solely

for Lower Division Clerk in pay scale of 950-20-1150-

£

.

=y
[
42

g2 1 8

aleactig

@ who are directly recruited through Staff

on Commission, and since that the applicant is

appointed by the Staff Selection Commizsion  as

but she is appointed as per the Annexure  A-1

Clerk in the payscale 975-28-1152-FE-30-1540,




stated that one MrE,I.Y.Wandya who  had

e appitutade +

aftter four Years: and she

was |given promotion to the post of .0l ared

the applicant was similarly

Ltuwated  in

Compariasion with the

Mrs.l.YuPamdya anql

e

therefare she should he given promotior

. The applicant stbmits that therfore the
F%

Lo know that the rules refered  to  in

letter of the applicant, where in fact

an the date af hae appaintment, The

ther states that she had COme accross one

circulaf dated 197171988

by  the sistant
Rirector Gerneral (8.E.A.,) inter alias stating to refer
to  one lpromotion memo Na.EA/3/79 STN/7.5, 1981 ismsued

3 his nffice on the subiect wherein it was decided

that the instrument issuied by his office by sarlisre

lertter dated 880 and 223/81 vide letter

BWABIYR/TE BTR in ing confirmation

examination {(Aptitude Teat) Y T.8., Clerk might he
applisd Mutatis Mutandis to Telecom Accounts Clerks in

efention  in arade fivation of seniority and

and  relssase of increments., T+ further

that in other words the officials who fail to

tha confirmatior (aptitude test) within the

rrked, . At required to pass the

. ,

tamination {aptitude 4+ in  paper-111

ia




[




copy | af

0.A, No. 8 of 199% to the respondents for

consideration. The respondent’ officer Dy.General

Managen (

advance

A} rejected the applicant’'s request far | twao

increments by his letter dated 186 1R9x,

however] in the said letter second grievance about  the

applicant’s promotion in the cader of U.D.C. (T.A0.)

HWas Taft

undecided., The applicant therefors by her

letter |dated 17/4671993 regquested the respondent to

Considerf .
Sedresdanr the question of her promotion within 15

¢ gt

‘6. DETAILS OF THE REMADIES EXHAUSTED

wowevear  no response to the said  letter ias

by the applicant till today.

Fepresent

2T} ;}Jmh"i

i

Hon ble |T

|
|

her pramotion which is not dec

applidant
higinal

Hom " hle

The applicant declares that she had made

ation alongwith the copy of the Original
on No. 8 of 1993, as per the order of this
ribunal dated Z&/2/79%. The applicant further

that she had made an application to the

1t dated 17/4/7199% to decide the question  of

fund.

ided till today. Th@

further submits that she had prefered | an

No., 4%4 of 1993 hefore this

Tribunal praving to direct the respondent | to

two advance increments and to promote her | to

the Cader ot U.h. 6 This Hon'ble Tribunal L

(d) and ° M-, M.R. Kb\\\eA\-(v{ Member




directed the

for ey

not giving her promotion ta. the

the said 0.4, be treated as  her

iavanoe relating  to  the non pavmsEnt af  har fee

increnent,

Thus the applicant has to  prefer

applic

2lating her question af prromation.

Z- MATTER NOT PREVIOUSLY FILED OR PENDING WITH

ANY OTHER COURT :

The applicnt submits that she had

not filed

any otheyr application, wiri

weal etoc... before Aary

other Court o Tribural ot her than the abowve

mentionsd, in

aft the said subisct matter,

B. RELIEF SOUGHT -

r

-t

WL A

|
|
|
|
|

of the facte of the matter in para 4

tion pravs for the faollowing relisfs

directed to promote the

C.D.  and give further

promotion of higher Cacer with

effect and with intrest at

the rate oaf

hat the pending  hearing and final

disposzal |of  this applicant, the

respandent may he

}-




cdirent

cad e
the | f

intries

af o ith
g oame i

R
hran i

faocts

bl o promet the applicant to the post of U.D.C.

(C) That Your Honouwr be please to grant any

i Fihat AN s 0 Py 2 st 111
and further relisef that may be deemed Just i

and circumstances of the case, in @ the

o

Jjusticey

INTREM RELIEF PRAYED

{A) That pending hearing and final disposal

iw  application, the respondent be directed to

@  the applicant the post of U.D.Cy anl to

further benefits of promotion higher cader.

1@. APFLICATION FEES

he applicant has attached Fostal Order

Na. 290130

along with this application, in respect aof

plication fTee

I1.

LIST OF ENCLOSURES

2 Copy of the appointment letter dated
ZR/2/TEL - ANNEXURE A-1

~s Lapyiof

the representation dated ?/?KSQ. =
ANNEXURE A-2

-

o Copy of the letter dated 21/7/89.

ANNEXURE — A-3

4. Copy of the rwﬁr&a@ntatimn dated 25/8/89,.

14




AMREXURE — A4

a Caopy of the circular No.19-/17/87-8E8.

~apy of the gradation list dated ¥ / .

|
\
‘? Copy. o©f the letter ot.20/6/91 from the
‘ prramoting MHTJH“.ﬁhah, ~ ANNEXURE A-7

dt.15/6/9%. -ANNEXURE A-8

v oof the lestter At .17 /6795 . -ANNEXURE A-9

VERIFICATION

tabhen  Arunkumar  Mehta, wite of

P

Tt Gt

Mahta, at Maninagar, Ahmedabad

Foon] TP Ees i b s P
Sy Ll Arun kumat

T.68.Clerk, Accounts Office, Guiarat

¥

Circllel, Ehanpur, Ahmedabad, do hereby verify thatjwhat

to my  knowledge | and

b trus, and that [

TY s de g
Dat 20 ey

AT S RT3
190 :
GMFEEZJ"

S Pt -
Anmedabad

B

2 Applicant

of &th




v (,7\1\,‘ fr -
) INDIAN POSTS AND TELEGRAPHS DEPARTMENT A““ " 'An 1
-
A CFFICE OF THE GENERAL MANAGER TEY.ECOM. GUJARAT CTRCL:
) AHRMEDABAD=330009,/ &

i 0o No Staff-27-2/PF/444/14  dated at Ahmedabad the 0% /2 /1957,
' % ) 4 ~ (;

: oL, ]

On successful completip;, af 12 weeks' training in f
accordance with the syllabus prescribed in De3eP&T, New
Delhi's commrn, NOe 12-3/69<MC dated 28-3.70 and no. 12-8/65=
TRC.Coll dated 24~6-71, tnd following T.S. T.A. Clerx trainee
1s hereby apvointed purelnyn tenporary basis as Tine Scale
Clerk in the scale of pay of RS.260-8—300-EB-8-430-10-360-12—
420-8BB=12-480 with effect from the date shown against him
in the tinit of Telecom Accounts, Gujarat Circle.

S1l. Name of official Cffice to which Date of

No. attached, anovointment

19 MiSSo GoKoVora O/O AoOoToA 4.11.81 Fﬂ“.
Ahnmedabad-9, '

s
oo

b: Conditions of appointment 3

1. After apnointmentShe is required to pase the depar‘t"fnental'
+ confirmation test (Aptitude test) within 4 Years in siy

chances from the date of appointment, Op Passing the above

test,She wily be entitled for two advance 1ncrement=s.9He will

not be eligible for quasi Permanency or confirmation +i1]
'She passes the teste In case, the official/s fails to pPass

the above test within Prescribed chances Me=ntioned, hgw

gereives will not be terminated iyt ht& future increment may

be stopped as ‘Per D5o's comnn., no. 69/9/30-SPB,T dated 30th

24 éHe is required to Dass the typing tes+t within twn Vears
as per rule, failing whiciGhe will rot be alloved the
SRastad increment as TeAClerk,

3. The appointment will be terminated at any time by a

assigning any reasons, The appointing authori ty however
reserves the right of the termination of se ices of

Stipulated veriog Oof the notice by making Payment to him
of a sum equivalent to the Pay and allowances for the neriod
‘ of notice or the unexovired bortion tdhmywtm theraeaof,

¢ The appointment carrifles with 1t the 1¥ability +n serve
in ly part of Gujarat Circle ang in special circumstancesn

in any part of India, The appointees will he liable Bor the
field servicas within Indiams in the time of war or Natimnal
Emergencyo

s C"( o~
( S.c.xaKAR )
l DEPUTY GENERAL MAVAGER TRIER(1,

: \{D}GUJARAT CIRCLE, AR UE.'DAP,]\D~3"%(\OOQ, .
Copy for nfa to i- (i

1. Tm AQOO_TO-\o Ahmedabad-Q_o_ (2) The H.C. P Sn., O,/O Goy‘IoTo
Ahmedabad=9, (3) The Official concerned. (4) To t1le NO o
Staff-27-2/R/XIII. (5) Guarqd file, é6)’3pare./(/7)/1\oon Budger,

0/0 GMuT. Ahmedab . 7 A o
/0 G Inedabad-9 P {\T-\‘:/‘T%{"Cﬁr"’/rf' ﬁq» / LI

“LIR/10/2/92 / O o v i

: o ot - _“'
Gujuint, Cioe, Abgocda TN )




P e 0. 4. Nenta ANn- 'A. 2‘

8r. Accountant

Telecom Accounts Unit

0/0 Chief Bneral Manager
Telecunmuiicitions,

Gujarat Circle

AEMED 4B AD - 380 009.

To
: The Chief General Manager
Telscommunications,

Gu%a}x;at gircé.es . .
Respected Sir,
Sub : (1) Non-drawal of Two Advance Increment,
(2) Non-promotion to the cadre of U.D.C. (Jr.Accountant).
X=X=X=X

With due respect I, the undersigned lay down following
few lines for gympathetic consideration and to issue necessary orders.

» That I was appointed as T.A.Clerk on 4/11/81 vide your
office letter No.Staff/27-2/PF/4ik/14 dated 20/02/82.

I passed my confirmation examination held on 16th and
17th November '87, result announced on 19/5/88 and conveyed to me
vide your office letter No.RXE/12/Conf,/Nov.87 dated 8/6/88.

That as per the condition at sl. 1 of above referred
letter and subsequertly relaxed vide D.G, P & T letter No.201/5/79-8IN

dated 12/4/79. I am entittled for two advance increments from the date
of examination i.e, from 17/11/87.

The dus increments have not so far been drawn to me
despite my representation dated 27/6/88.

On passing the confirmation examination I am fulfilling
the condition for the promotion as U,D.C. and your office has algo
designated me as Junior Accountant vide your office letter No.staff/
27-9/8G/18G/III dated 12/8/87 but my pay im ‘the scale of Jr, Acctt,
(U.D.C.) has not so far been fixed and drawn to me, I may a‘.iso here
mentlone that my juniors appointed as L.D,.C. under the relaxed condi-
tions already drawing the pay scale of U.D.C,

I therefore request you to arrange to issue orders at

eakliest,
é1) ¥or two advance increments from the date of 17/11/87.
2) For $we my promotion as U.D.C. from the date of passin;
cofirmation exam and pay fixed accordingly and drawn
the arrears due.
Copies the letters under reference are furnish for read;
reference,

, Yours ful
Date 3 TI/7!&%. C\A%' "

Place :Hhmedcbad - ( G. A. Mehta )

/\\ =
.»,7(”?/\



\ T
a Ann. il\:3 |

\ g
Copy of Communication No, Staff/27=-2/P7/1/0AN/88 dated at A'dade’ tho 21471989
“ron Department of Teleocomsuniocations office of the Chief Gemneral Mamager Qujarst
- ’irele, Ahmedabad=380 G09 addressed to The Acoeunts Officer, Teleoom. Acoounts,
‘huodabad=d Copy $5 Smte GeA.Hehta LDC (TA} /0 A0 (TA), rhmedadaded,

3udb ¢ Representation rogarding non-draval of two advanoce increment as well as
non promotion eto,

lef ; Your letter No, TAC/16/T7/CAN dt. 10,7489
Xon Dol wX X

In oonneotion vith your letter c¢ited above on the shove subject, 1 gm directec
to inform you that Smi, O. A. Halita, LiDeC, (TA) 13 rot emtitled for any promotion
in higher cadre o8 per clarification received from P4T Directorste vide Commn. Mo,
19-8/88-SEs dated 15689 a5 she vas not prowoted as U.DeC. (TA) prior to 14437
Further she is also not entitlod for tws sdvancs inorements as sle has not passed
the conTirmation exumination within four years in six chaoces, as per rules.

She may be informed accordinglye.

/e
Co Ma NAYL
hsott. Olreetor Telscoms (8),
for Chief Gl Telecommunisations,
Gijaratr Cirele, Ahnedabed = 9,



A3
kPN Mehta AN - A lf

T.loCIOrk
0/o The Chief Genecral Manager
Gujerat Telecoa, Circle,
Telecom, Accounts Unit,

Shah Building, Navrangpurs,
AHMEDABAD < 300 003, (‘?

," V. fahe
To

Sri He P, Uaghle
Chief General Mansger
Departmunt of Telecomnunications

Ggjerat Telecom, Circle,
AHMEDABAD

Respected Sir,

Sub 3 Non promotion to the post of U.D.C., and
Non-dreual of tuo sdvance increments,

X )Xo x o)

1, the undersigned vorking as TeSe(TeAs) Clark in the
Telecom Accounts Unit uvith due reepesot furnish the following for
your sympathetic consideration,

"That 1 have bean denied for promotion to the cadre of
UeDeCe and for Non~drawal of tuo advance increments vide your letter

No,Staff/27=2/PF /1 /GAM/E8 dated 21/07/89 citing D,0.T, letter No., 19~
8/c8=SEA dated 01/0%5/89,

1 have alroady stated in my representstion dated 07/07/6
that application of De0.T. clarification dated 01/05/89 in case of
my promotion is quits irregular and dening me netur Juatice, I uas
appointed as TeAeClark and have elready passed the confirmation exa=-
=ination, As per DeG. PAT latter No,15=130/79«TE~2 datad 27/11 fe0
the posts of T.A.Clerk were upgraded to the posts of U.0,C, and the
official appointed as TeAeClork vas automatically to be promoted to
the UsD.C. post without any condition, 1 do not understand yhat is
lacking in my case where as all the T<A.Clorks have beon proaoted as
UsD.C. and enjoying fruits of Senior Accountants promotion,

I uill be very nuch thankful if you kindly allou me to
mention heer that 1 don't know the reasons under wvhich 1 am depried
of the promotion extended through the D.C. PaT letter Noy15«130/79=
TE~2 dated 27/11/60, The clarification of D.0.7. dated 01/05/89 @oley
relates for promotion to the L.D.Cyo recruited through Staff election
Commission when, I am not L.DeC. and not appot Eggﬁlnst"' Selection

Conmission and { do not understand, wvhy the n~case has been
applied, J

Al

I am fully disappointed since for no reason I am being
pundished, I should have been promoted to the post of U,D,C, along
vith qthers promoted vide your letter dated 02/11/e3, 1 therefors
request your kind bonour to interveine in the matter and arrenge for
@y promotion to the post of U,D.C. ved,f, 02/11/83 and obl ige,

Count. on page 2000000
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Further in /0 non=drausl of tuo sdvence increments I anm G

to state that as per the condition, on paooin? confirmetion exami-
nation T.A.Clerk is eligible for tuo advance increments and my all
collsagues have baen draun the same on passing the confirmation
exanination, I have passed my confirmation examination held on
16{09{87 and 17/09/87 eligible for two advance increments fram the
date 18/09/57, The sdvance increments sre denied by your office
because 1 could not pess within four years, In this regard ! would
like to state that ass per D.0,T, letter the mumber of chances and
years usrs relaxed but the draual of increments have not been banned

by the 0.0,T., Even in the D,G, P3Y letter No.22-2é87-0£ dated 25/08 |
87 circulated fuy tonducting exsmination it {s stated in the 51,3 \

,@1ffﬁ3‘;:gggg:zﬁigitzgs_gggg%gn,ifigonr1xnitlaﬁ*iisi1ﬁattsﬁ"h111
entitie to tuo advence Iincremsnts”, ! have appsard in the
sxauination hold under—the instruction of the said letter and have
passed in all the three papers, He non=dreual of tuu sdvance
increments becsuse it ues not puu:t‘ummym!jrnuth
g;regntaf“iﬁa’BgﬁlggmggMﬂggyg!;\gggggﬁi:“t;—thiriforo. request you
to issued instruction for draual w0 sdvence increments,

=i A~
st b

gt

Above all, I uvould like to drau g ur kind attention to
letter No,Staff/27=2/Acv. incroment dated 26/11/86 vide which in &
similar caswilizs, 1. Yo Pandyas UeDeCs &n 0/0 GoH,T.De Rajkot has
been allowed to drav tuo advence increments even atksx through che
has passed thae confirmetion exsmination after four years and has
8lso been promoted as U.D,C, and the condition of four years vas not

spplied in her cess , I fail to understend uhy the same is being
applied in my caee,

1, therefore, once agein request your good self to
reconsider my case and arrange for -{ promotion to the post of U,D,C
Ves,f, 20/11/83 and also promots me to the post of Senior Account-
ant u,ef, 01/04/87 and also for dreual of two advances incroments
Veesf, 17/09/87 for which I shall ever remain grateful to you,

Thanking you 8ir,

Place 3 Ahmedabad, Yours faithfully
Date August 25'1989. . Ot Meffiwd

( Smt G, A, Mehta )

\
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Copy of corril, "o, 19-17/87-5.4 dt, 15-1 1988 fxom DOT Tiow D1y
cadress ed to 21 Yes s of Telecom, Circles.

N
M

<

mab: Telecor, hecounvs Claris = jusding ol cobibude vooby
o Confirmmrbilon iréndnt bion,

oLiv,
indly efor to this office lemo lo. ROL/5/79-Stl
Lited 7=5-01 on the subject vhercin it was decidsd thol Uh
{8

~

wl (

nstrucbions icoed in Lhds office enrlicer letbors Viy, O
3F ) dated 25-0-u0 and 2-2-51 insespiet of oo s a1 the

SONTITEE Lion Cau Amibion G the T.o. Clerks mey b a;pliud
Tusitis lutundisc o Telccon. Accounbs Cleidis also in ro Cov
25 their retenbtion in s piuce, flxztion of conioriby and ‘
stonxice anl 1lor of dneisounts ure conesruld, Tnol' ‘
oila the offl c‘:-"._ vhn fedled o wass b Confipation

samination vitain Lhe stiadeted p2udgd are pzaudred T \V/

Tacs tiie confiat: Linn oaintblinn in Tayer ITMsonly in U

“fourth i=ar and omxiids,

e

. b

A cutabian s ardenn an o owhether 1t sy nolb

L2 pEeeseaxT Yo w0l noppy 1T @lsp in tha Tolecorm, Aectmink:
Confimuation Smmrin bien o 1t vas & oroctical paper with
©ae ai'“‘ of bo*»"". In ori2r Lo eynmineths igsuc, yom auv:
requested $4 intioate S mumbar of Pelloon. Ancounks O17
vivo haewve not el opesoad the Confirmbion Sxvmin:bion o
fir in your fSircle Um\;.

L PP

Yours fuithiuwdl;r,

3:1/ -
( ! f pipithr )
Lsasbt, Pirechar (Jcn, el (

(€7}
"‘
o
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, NEEARTMENT OF TELECOMMUNLIEATIUN ' F/-’ '

OFFICE 0F ¥ CFIEF GENEAL MANAGER . GLITARAT TeLECOM CIRCLE
FHANPUR, AHMEDABAD 80 001,

= ~'\~’\l~~~'_v~~~'v~‘\l~~"\'\l'\l'\l'\”\l’\l:"v’\l'

o »
To ! . _
1=, The G.M.T.D. hhmedabad;Vadodara/ﬂajkot/Surat.
20 A11 T.D.Ms/ T.D.Es in uujarat Telecom Circle. RO
J. Area Manager Telecom. nhmedabad/Vadodara. : :
4, Director (Finance)/ C.n.0., Circle Office, Ahmedabad.
Mo.Staff 2 7/- 2./4{&.. /o Dated at A‘'bad-1 the 2§9-7-199C
: : ; ST I
' )
Sub Publication of Gradatien list of Senior Accounyer v \
i | Jounior Accounkant, Teluvcom. Accounts Clerk & LREGiA®T
in the Accounty Wing of BUJARAT TELECOM. CIRCLﬁ&
TP NNt LT VA VEAVEAPE PRIVEIVELVE VERVEL e 2o N'\l'}-'V‘v'\‘NN’V’«NNNN_’VNNNNNNN'\'N‘. e ~ev
MR TR nw

Please tind erclosd heprowith computanised -opies Qf Gn ation
List of tihe folloying cadpes (1) Seniob Accountant ¢2) Juniar
Accountant (3) Telacom. Accuunte Clerk & (4) LDCCTA)| The gradatian
lic% may kisn.ly bej;uhown to all the .staff working unpden yoy.it 1o
regueszvea unat he cmuraes ine all the columns in respect pf the
above.cadres worlking undar yeur control may be vepified , ani
discrepencies 11 ‘any may e poirted to thie ~ffice Within QL
MONTHSin one ioi’, 30 thatr the work of osublication of upgedsty
Givgdation List ci. !+ be completed b} this oTiige. Jertificave mu
h:yqu be enaors.a .ha. thico.ast wnad been shown ro aiy SaMErrosn.

RIS LR

g Vel e
00X

o ‘Tt no repory i receivyd within tne above frime limit,.i&'miJ4
3e“presumed that Uhe Gradation lList is ecceptable to ail atficigl .

. ..1 . 5 !

. 4. Please acknpuledge the receipt. e \\' ‘,{’ffh
o HAR D g i e ]
| 4 . 3 ‘ . w £ :“J :

A
\ )

" (Y.K.PATNI)
Asc) . Dirdcthr| Telecom, (Hiadi?
U/o Chief (Geperal PManager '
Gusarat Telecam Circle:

: Ahmedak zd 382 001
“he 18 tAs abuve. ’ "g = {Q:
L, s G
S +.D= . . F./ '!.)l.
i. rioMLT LMo, Leider, R.).E.M., Ahmedabad =
by ALy gl Bl 2laries ¢f recoghy vad Unsons in Bajs CIrele,
. *‘ . ’
- ety 3 o ) iy
- i ; e - ke
i e n 2 W v")ul. i
i b . ot 4
~ // ,4\ : ] '\"
gl : » ; |
: t N = 3 :r ~
‘_‘ ; /\ .
e / /
- & / _//' 1
= | '
. + i 3 3,
- = 2
e -7
’.'\ 4
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GRADATION LIST OF JUNIOR ACCOUNTANT
OF TELECOM "ACCOUNTS WING,GUJARAT CIRCLE AS ON UI)D? 9”“\

Fay Scale Rs.1200-30-1560-EB~40-2040

NN NN NN -

I

of vi.ui sub- Office in Remarks:

Grd. Nauwe of Official Whe. Date of Date of  Date
| List S/C Birth Entry in Entry in rtar’ive Which. S
; No. S/T the Dept. the Pre, Entry In Working, e
| ,0/C Cadre. Grade. »
1 SMT.K.R.PATIWALA 0OC 04/03/50 24/03/75- / / 08/10783  GMTD=~AM
2 B.N.THAKARAR ocC 11/12/50 30710772 / / .03/11/83. GHID AAM
3 G.C.PATEL 0C 01706752 26/08/73 / / 03/11/83 ' GMTD AM
4 B.K.PATEL 0C  31/05/54 26/05/73 / / 03/11/83  GHTD' AM
5 P.M.PATEL 0C 01704749 19/04/79 ./ ¢ 177/10/83 GHTD AM -
6 A.K.PATEL (1] 18/05/58 01706780 / / 01711783  GHTD AM
7 J.T.SHAH 0C 23/710/55 21/04/80 / 7/ 10/05/8%5 ' GATD AN
—~8 A.M.VASAVATIWALA ST 21703782 17/10/78" / / 1/707/89 TDE BCH
9 D.P.SKAH )] 10712748 09/08/73 13708769 .31/707/89  AOTA AM !
10 T.RAJA ~ 0C 11701763 25/03786 " /7 /7 11/10/9% AOTA AM
11 K.K SUKUMARAN oc 10705762 31/01/86 / 7/ 11710791} TDHM BHUJ
I
| ~ . v/
f‘ . Page No. 1 :
i - 03708/92 . f
| ; : GRADATION LIST OF TELECOM ACGOUNTANTE CLERKS
OF TELECOM ACCOUNTS WING,GUJARAT CIRCLE AS ON 01,.:
, Pay Scale Rs.975-25-1160- EB-SO ~1540
Grd. Name of Jfficial Uhe. Date of Date of Date of Dt.of sub- Office in Remarks.
List S/C Birth Entry in Entry in stantive hich
No. S/T . the Dept. the Pre. Entry in orking.
0/C Cadre. Grade. ”
\
1 S.J.PANDYA 0C  31/05756 28/07/79 / /7 / 7 TDH BY Confa.exa
‘2 SNT.1.N.GAMET! S/T 01/06/54 06701781 /7 /7 TDE HMR Confm.exa
'3 R.R.PATEL ST 01706756 24/09/79 / 7/ /7 GMTD (AN 5~ Confu.exa
A S.V.NINAMA ST 01/04/56 16/08/79 /7 /7 GHTD AM Confa e»~
‘S5 Y.P.CHAUHAN SC'  08/04/58 12706780 / / /7 GNTD AN LY
6 SmT. G A MEHTA ocC 29/01/60 04/11/81 r o/ 17/11/87 ' AOTO AN ~GOmi-aroxa

a




1
2
3
4
5
-6
—7
8
3
0
11
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14
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Page Noft 1
"3/08/-92

Grd, Naue of Official
List |

No.

’“"!

R+ GANDH I
D.PAKDYA
D.JOSH I
R.PARNAR
T.H.V.NAIR
JRAJPUT
CHHASTIYA
«PATEL
LPASAYA
.PATEL
JBHATT
Y.S.TANBE
iy
P, vrxAcuxx
KT,USHA K NAIR
N oD, U, SHAK

J
V.
Ry
L"
SN
M.R
N.A
.V
B.B
10 V.0
B.\
SNT.

4
;B
16
R4
18 345 USARA

19 KUB.P: B KNARE
20 H,%1C0AIR<.

a1 Bz gXEKQHANDAN[

22 SNT,SUNATH] RAVINDRAN

23 G:B, EATEL
24 U.J.BAHER YA

25 487.50JA RAPHAEL

26 SiE.CHITRE

27 K,B,NURLEEDiI ARAN
28 SNT SUSHNA R NAIR

3

29 SNT.K,{, PANDYA
) DAMIEL HATHAL

'( )31 Smf. Sl (RLE ¥ SAJj

32 H7A, GANDH |
3,8, TLEALLISAR]
JA K, R.SHAH

37 JACOB VARUGHESE
U V.NAIR

»HREE

ATIA

;,Jﬁt NAIDU

P A ASSUBAN;

. AL THAKER
~THOWB MATHY W=1 [

A5 SCLmA K. SUT‘AR

'ﬁ*&f

S et

§

g on TUEW (1)
MA

nu ﬁi;

k

N

. 35 SHT.RANAKANANI N NAIR
36 SAT,SHIRLEY ANNIE KURA[N

NTAN’ Ko x‘n‘m

Yhe.,

5/C
S/T
0/C

’ﬁL

U
ue
UL
ut.
e
g,
0(

oL

oc
o[
ac
oc
0%a
ac
uc
0C
0c
0C

L

v

GRADATION LIST OF [OwekDIVISION &
OF TELECUN ACCOURTS WINC,”7:RAT CIRCLE
Fay Scale Rg.950-2Q-]({60-EB-25-1500

LR A A KN N N XN N |

Date of Ddate of
Birt% Entry in

the DePt'

20/01/58 24/04784

04/01/58 02/11/84
07/11/61 15/05/84
24703761 07706/ %%
15/08¢63 02/047b-
18/08/62 28/05/84
29/04/60 23/07/84
18/01/83 16/04/8-
017068461 07/12/6:
30/07/59 20/09/82
27/04/€1 27/01/83
31/086E8 22/12/78
22/085€4 10/42/84
02/01/59 12/11/84
04/02/62 24/08/84
14/Q1-59 16708784
25/05462 02/02/85

12703462 27/08/&4'

0/01/63_18/08/35
27/05/59 01712/ )4
31703764 01/10/§4
25/03/60 01702/ 85
21708756 03/05/8%
01/0t/56 16/05/ %%
09/08/85 25708/t
15/11/6226/12/85
28709/59 27/01/8¢€
03/01/52 28/11/%%
12/07/83 06/09/ 8%
11705/61 27412/85
1770474 °5/11/ag
17/03/31_Qe/13, 48

02/ 065 F 11210485 _

25/09/40 18709485
08/03/44 (08705756,
30/05/617 26/ 11/.86"
09/04/1;0 26/ :%78%,

04/05/§b 22 *2/85.

31/07/py 27 !/86 °
03/08/43 0  1/85
05704740 0° /85
10/702/7¢4 16-:.0/85

12/01/§1 01710785
22/04/¢5 16/12/85
18/01/64 28/02/65

-

Date

/ og,cl

'y

h Q.07

of Pt.of guh= Offic.’in

Entry {p stantive

the Bre. Entry in
Cadre, Grade.
4 04/01/88
Vi 1o/
G ¢ {57
Frig A
7 ¢ 01704¢85,
/ / e )
14 /

, V1704788
gy )
/ 7/ 01/04/88
04/10/82 Q3704768
/7 sl
! G1704/88
/ (‘ 1y
il ¢ o f
/ l /
Lo/ gy
£ 4 Loy
b4 looh
e
o Lol
d g /
¢ i Jar
/7 A |
£ A ‘£
e
A A / /
Losof /
i ¢ S
ar
e
W {0
e Lo
Wl 7
7/ i T E
Liid £ Hin
/ Vi oo s
/. L)
AN
" S b s
/ /\‘../
/ L
/o i
TN/ =

Which
Vorking.

T0& PAL
ADTA AR

g -«

AOTA na
AOTA Ax
TDbt =aL
e NAD
AQEA: A
TDE* GOR -
AQTA AM
GNTD BRD
GNTD. BRD
GATD BRI
TDE JAN
2DTA Al
ar: aM

] Aunu 6“

PTA M

{orn A
RY VAL

- AQTA 4N

AQTA 0
GHTD SR
AOTA AN
GNTD BRE
GHTD SRT
AQTA AH
oara AB
GATP Ah
A0T
Ntk an
ARTA An

MOTA M
AOTA AN

You AL

GHTD BRD

i:..,yv
Astra _;
Gdlu xt
AJTA -

D4 o .
(bE @cu
AOTA AN
AOTA AM
AOTA AN .
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Grd, Name of Official
List
No.

46 P.H.SOLANK I
47 M.H.SIDIAV
48 B.V.PARMAR
™49 K. V. CHAVDA
50 H.G.DHABEWALA
51 SHT.H.B.MALI
B2l NP DALUAN I
S 53USHT . H,D.DESAL
54/SM1,0.E.SON|
NSSIAL5.5HAIKH
56/ V.P.RAVAL
57 J.P.THAKKAR
53 SHT K.B.SiA#
59 'D.B.DAR.I
50 K.R.THAKQRE
B1:J.H.EARIKY ,
52 'SHT.:'UNINA BAAI
53 V.ADARJ]

ol ¢

e’

GRADATION LIST OF LOWER DIVISION CLERK. (TA)
OF TELECOM ACCOUNTS WING,GUJARAT CIRCLE AS ON 01.07.82
Pay Scale Rs.950-20-1150-EB-25-1500

A LR YRR

Whe. Date of Date of Date of Dt.of sub= Office in
S/GC Birth - Entry in Entry in stantive ﬂhich

g/ the Dept. the Pre. Entry in  Working.
0/C ' Cadre. Grade.
SC  07/047/64 05/09/85 P r AQTA An
0C 17/03/61 03/10/85 /7 & ol GHTD SRT
5C  05/04/57 30708785  / 7/ /7 AOTA AN
SC  17/09/64 01/10/85 ! v / J O JND=
ST 10/01/60 03710785 /7 /4y TDN By
CC  04/11/57 26708785 7/ 7 /Y AOTA AM
0C 16708764 17/01/86 Y A CGMT AP i
0C  30/09/67 21/04/86  / / iy TON dEn. ¥
0C  26/06/52 28/04/86 £, 7 F TDE GLR
0C  31/05/66 25/03/87 // Y . TDE HMR-
0C* 26/04/63 10/05/89 £ 7 Fs . ‘AOTA AN i
0C  14/11/61 03/07/82 18/09/90 / 7 AOTA AN
0C  05/04/59 (3/07/82 19/08/80 /7 7 ACTA AN
0C  24/08/61 03/07/8% 18/G8/90 / 7 AOTA Ak
0C  13/08/58 Q3/0U7/82 18/09/80 ¢ ¢/ AGTA AN
0C  11/1./61 03/07/82 19/03/90 / ¢/ AOTA AN
0C  J?/02/55 02/07/79 16710780 7 7 TDE HBCH
- 0C  05/06/66 12/02/91 ¢ / PR RTSD AM |
' ' ‘ f
) e
e
}
- yod Ed k&
- S
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GRADATI!ON LIST OF SENIOR AULUUR AN
: OF TELECUM ACCUUNTS WING,GUJARAT Cincne a5 OF 11, 07.492°
) . Puy Scale Rs.1400—40—1600*50-2300~EB*60"bwgu '

Grd. Name of Official Uhe. Date of Date of Date of Dt.of sub- Office in Remarks
- List 5/C Birth Entry in Entry in stantive Which
No. S/T the Dept. the Pre. Entry in  Working.
0/C : Cadre. Grade.
! |
1 G.U.PUNJABI ocC 09/03/47 26/04/69 21/07/71 01/04/87 GHTD-AN
2 H.R.BALOLKAR se 19/02/ 44 '01/06/65 21/06/71 01704787 AQ TA AN
3 B.B.SHAH 0cC 12/067/46 06/11/67 23/06/71 01/04/87 AD TA AN
4 SMT.S.D.PAREKH (] 20/068/48 16/02/71 / /' 01/04/87 GHTD-AM
5 A.W.SHAIKH GC 15/12/52°09/08/72 /7 /7 01704787 GHTD~-AN .
‘6 SKT.D.R.SHAH 0cC 05/02/49 12/06/72 11/10/82 01/04/87 AOTA AN,
7 SHT.M.H.PARMAR 0cC 29/11/53 12/03/73 31/03/83 01/04/87 AOTA AN .
8 B.H.PATEL 0C 01/06/50 09704773 14/12/82 01/04/87 AOTA AH
9 G.S.MAKWANA SC 22/06/50 09/07/73 07/01/83 01/04/87 AOTA AM
B.A.PATEL ocC 01/06/51 10/07/73 / /7 01/04/87 , GATL AM
11 K.S.PARMAK §C 01/06/54 038/07/73 11703783 01/04/87 AOTA AH
12 H.K.SHAH 0¢C 12/07/49 14/08/73 07/05/83 01/04/87 AQZ A AT
13 A.C.SONI 0C .10/05749 25/03/59 12/11/173 01/C4/87 GHMTD-AM
\O 14 V.H.KOTHARI 0cC 19/01/51 18/04/172 06/11/73 01/04/87 GHTD~-AY
. 15 R.F.VALAND 0C ., 29/05/51 17/08/73 04/01/84 01704787 AOTA AN
16 K.A.VALAND 0C |« 22/31/51 14/08/73 07/04/84 n1/04/°7 AOIC AM
17 A.K LAKHWANI ocC 06/03/51 14/08/73 /7 01/04/87 TDM NAD
18 SnT.M.B.DIXIT 0cC 23/04/52 03/08/73 17/07/86.01/04/87 AOTA AN
19 P.B.PATEL ocC 01707749 11/11/73 "15/07/86 01/04/87 AOTA AN
20 SMT.P.B.MOD! 0cC 07/04/49 09/10/73 «7/07/86 01704787 AOTA AN :
21 G.A.CHAUHAN 0cC 19/06/52 26/11/73 17/07/86 01704787 AOTA AN o
22 M.J.PATEL 0ocC 01/06/49 26/04/73 /- / 01/04/87 GMTD AN
23 R.S.SHAH 0cC 30/12/53 27/11/173 / 7/ . 01/04/87 GMTD AN '
24 K.C.NIRGUDKAR ocC 13/04/51 26711773 21/07/86 01/04/87 AOTA AN
25 C.L.RAVAL oc  16/06/52 27/11/73 ¢/ 01704787 GMTD AN ;
26 R.B.NAFDE 0cC 01704/754"11/702/74 /7 01704787 GHTD AN ¢
27 SHT.B.R.SHAH (] 08/02/52 16/03/74 14/05/86 01704787 CGHT-AN {
¥..S.DARJ! 0cC 01/06/49 24/06/70 22/05/74 01/04/87 GHMTD AM
M.R.PATEL ocC 25/07/48 17/11/70 22/04/74 01/04/87 AOTA AN
¥UM.N.B.PANCHAL ocC 07/06/52 11/02/74 14/07/86 01704787 AOTA AN
S.D.RANLAVAY (0} 14/09/48 11/03/74 01/03/83 01704787 AOTA AN
SMT.G.B.JAN! (6] 14704753 11/02/74 /7 01/04/87 AOTA AN
Y..V,BHARVAD oc 0%, 05/48 10/05/74 / 01704787 AOTA AM
U.F.SINDHA 0C €1/06/50 22/03/174 /7 01/04/87 TOM=-NAD
B.P.SOMFURA oC 26/11/5022/04/74 / /7 01/04/87 TDE SEN
SMT.N.R.GANMIT ST 01/05/52 02/08/74 / / 01/04/87 GMTD-SR
S.J.NAGAR ocC 20/05/50 18/11/74 / 7/ 01/04/87 AQTA AHM
SMT.R.L.PATEL * CC, 08/12/54 24/03/75 L 7 01/04/87 GHTD AN
SHT.U.J.THAKKAR CccC 01/07/51 27/12/71 23,/11/75 01/04/37 TDE SEN
S.S.PARMAR ocC 01/06/50 14/05/72 23/11/75 01/04/87 TDH NAD
V.M.RABAR! 0C  20/04/54 01/03/74 / /01704787  MDTA AN .
G.B.DARJI oc 31/05/54 26/03/73 14/06/76 01/04/87 TOM MEH
L.D.VANIA SC  05/11/48 21/09/72 ; / 01/04/87  GMTD AN
D.S.PARMAR e 01706753 25/04/77 VA 01704787 GHTU AN
SHT.C.J.VYAS ocC 067/02/54 24/06/77 / 7/ 01704/07 AOTA AN
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GRADATIOK L!ST OF SENIOR ACCOUNTANT®
OF TELECON ACCOUNTS WINQ,GUJARAT CIRCLE AS UH U1,07,892
Pay Sc.le Rs.1400-40-1600- 50 2300-EB-60~-2600

AL R AR
-

[+

ird, Name of Official Whe. Date of Date of Date of°Dt.of sub- Oftice in Rewa: ks. s
.ist ) §/C Birth Entey in Entry in stantive  Which ‘
Ku. s/ - the Dept. the Pre. Entry in = Working;
Q¢ Cadre. , Grade.
46 SHT.ANANTHALAZNI nc /7 01707/78.° / /01704787 AOTA AN
47 B.N.TRIVEDI DY 18/06/55 26/07/73 14/09/78 01/04/87 AOTA AN
—48 N,K.PATEL GG 01/06/56 28/10/78 /. «/ 01704787 AOTA AN
-49 M.K,REDDY ST 14/06/56 09/10/78 * /. / _ 01/04/87 AOTA AN
-50 SMT.S.J.BHATT 0¢C 06712759 26/03/80 ; / ../ 01/04/87 AOTA AN
—~51 SMT.N.V.DABHI ocC 10710/58 19/05/80 '+ /.. / 01/04/87 AQTA AR’
£ R.,G,BHARTI ST 01/06/52 06/03/72 13/04/61 01/04/87 GMTD SR
—53 3MT.K.J.SHAH (0] 24/11/61 28/07/81 (. /° 01/04/87 GMTD Afe -
-54 S.N,TRIPATHI ocC 08/C7/41 07/08/81 /7 . 01704787 AOTA AN ‘
—55 G.N,RAJPUT 0cC 17/02/50 11/07/74 YA 01/04/87 AOTA AN
—~56 SMT,1.Y.PANDYA 0C 24/11/58 24/09/78 1@705/85 01/07/88 .MTD-RJ
-57 H. H;PATEL ST 13/06/58 26706780 '11/10‘84 01/07/88  GHTDLBR ;
-58 R.P,BILWAL ST 01/06/55 25/08780 .Y / 01/07/88 GMTu-BL fis
59 |.A.PATHAN 0cC 16/11/58 04/18/81 , il o/ 01/0v/88 AOTA AN &
60 P, P. ATEL 0cC 017006753 05/11/81 {10/10 84 01/07/88 TDM MEN
61 ".P.NAIR 3C  15/04/61 30/10/82..%24/01/86 31/07/39  AOTA AM
G2 #,8,DAVE 0C  07/04/62 03/11/82°8° 7/ /  02/08/85  GATD RJ , E
63 SASIDHARAN K 0C  01/11/57 A0/10/843‘ / 4 31/07/89 CGHT-AM
64 5.G,GURG 0cC 07/42/58 02/11/82 . / / 02/08/88 GNTD RJ !
GS M. ALMAKWANA 5 08/11/55 20/10/82:.  * / 01/08/83  ADTA AN :
K6 N,D.PATEL oc 01/04/57 04711782 A 31707789 AQIC AN
o? H.T.DAVE 0C - 11/11/60 04/11/82, /ol 087008789 CIVL.DN Ry @
68 K.S.SHAN oC 29/01/61 09/03/83, 13705/86 03/08/89 TDM NAD
69 J.G.PARIKH . 0cC 31707/58 30/03/?3 ) 04705788 GHTD BR
70 V.P.SHARNA 0C  06/07/%3 01/09/83  / / 18/07/80  AOIC AM ¢
71 G.R.RANGA nc 01707758 17/04/83 / /118707790 AOIC AM
72 1L.R.H0DI 0cC 05701/61 29/00/83 /7 187077390 AOTA AN
‘ *3 SUT.PHILOMINA ocC 08/12/61 12/09/83 /7 18/07/80 AOTA AN
| PAULSON
74 S.P.SULANKI - 0C 01706762 21/%1/83 /7 18707/9Q TOM MEH
75 Z.CL.THOUMAS oC 29/705/60 01/10/83 /7 18707790 AO IC AH Pl
76 J.J! PANDEY *0oc Ob/08/60'13/é9A83 /. /7 ,18/07/90 GHTD AM I V'
77 P.C.KADWASHETH oC 13702763 ’5/&1/80 e B 18707790 AQ ICAM
78 S.BL.BHATT 8] 05708757 03/09/83 /7 18707790 TDM NAD
79 ALJLJAN! cC 14708757 30;T1/83 /7 /7 TDE HMR WKG AS SR,
C 0 5
HLIAIN 0C 01/05/ : 28/11/83 /7 / . ot

60,

o e

18707/30 . AQTA: AM
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Ne,19=22/90-8EA ;

Government of Indie '

Deptt, of Velecenm, ‘
$anchor Bhavaen, Nev Dslhie~y, |,

Dnt!‘l

LGy
T 2 0 JU\ \‘é ‘_,_

Yhe Chief Gan..nanoger Yelecom,
Gujeret Telecom Circle,
Ahmed sbad,

Subs Promotion in the cedrs of UDC(TA) frem Yelecom Accounte
Clerke = caso of Sh. J.T, Shah, TACL, O/e Gen, Muneg r
Tclecom. District, Ahmedabad,

[N N W) i
Sir, [

I em directed to refer te your-lottor No, Steff/
27-2/ROV INC/II11/43 dated 15,2,91 on the subject mentioned
sabovs and to convey the approvael ef the Directorate'to,

&) fix u: the senforfty ef the officiel i{n the cadre of E
‘Tolceem hcctts Clerks ‘es sligible on the badds of ’ %
confirmation exemination held on 1983,

b) to give him the benefit of promotion to the cadre of
UDC\TR) on ithe adhoc bssis from the dete his gunlora
vere promoted on the bedis of the senfority list
subj-ct to the suftebility of his prometion s UDC
from thet dete vith fsference ts the service recordss
enhd :

c) his further promotion to the grede of Sr, Accountent
cen be considered aleng vith his juniors in the cedre
of UDC rrovided he eetisfied the conditions prescribed
in this offfce letter No, 34-41/86-SEA deted 17,5,88,
He mey else be given the benefit of srrecrs of pey end
allouwence on this eccount, {f any, due,

Yeurs faithf;ily,
Qﬂflklﬂ

(KeHoe GANAPATHY)

| Director (SEA)
| C_ Tele No,3032595
//S ) //
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DEPARTMENT OF TELECOMMUN|CATIONS : '
- Of fice of the

Chief General Manager -
fom Gujarat Telecom, Circle

I A WG qmn AANED \BAD-380 001. = | |
fa wed ¥ Sn/rt.cGiA.f léd;ta{_ ,11...0“.2‘(‘:1\
am & 0/0 Chief G.M, Teleg!
il l?\anpur. WWSQO'OOM‘ T
Piposg Q-2 /acy. tRe /IV/ -1, the 15th Jufe'93.
S ND. ; | feim/Dated oty Nan. drawal af - co
< SenSUBRCT | increments and Ton gAwing
promotion in the re of

FD.C.TA) - Case. of
sn_:t:cG‘.A’. nohta, LDC(TA).

Please refer to your representation
regarding non-drawal of two advancq increments and
non—giving promotions in the cadre of UDHC. (TA). -
In this connection, it is intimated that you have
not - passed Typing Test or made genuine attempts for
passing the Typing Test for consideration of granting
exemption on conpletion of 10 (Ten) years sarvice from
passing Typing test. I}xgref@ 2, YOu are not entitled

to draw norual increments as per DOT Mo.: 201/125/71-
STB.1 dtd. 25-4=72. - e

| s . As you are not entitled for regular
increments, you are also not entitled for two advance
increments for passing confirmation exairination,

This is as per the decision communicated
by the D. O.T. vide No,: 19-11/98-SEA dtd. 10th May '93,

// \ L £s L\'(”' ‘:\\‘ : m
% ,\ \ AN 2 LBs L . C\:) X V. S : ‘
NP ol por” \ ~( Parshotam Singh )
\QO "/O oY {,l\/ | . y m N
), Jow j ’ x» \ : Dy. General Manager ()
‘ \ \‘ 1, (\g\r—g" ¥ H;\Y(\b\f(f) B }((D \ 0/0 c.G .M.T. Ahmedaban
/Qj K \ \/\Q\’ & ¢! qx"\c\/i)( :SB m\ \ ‘
i




From :
Smt. G. A. Mehta
T. A. Clerk

0/0 C.G.MsTs, Guj.Circle,
Khanpur, Ahmedabad = l.

To,

shri Parshottam 8ingh

Dy. General Manager ( Mdmn. )
0/0 C.G.M.T., Guj, Circle,
Khanpur, Abmedabad - l.

Sub. 3~ Representation with reference to your
letter No.Staff/27-2/Adv.Inc,/IV dtd;16.06.93

X=X=X

Respected sir,

-

with reference to your above mentioned reply
in response to my representation dateld 19,03.93 as per the
direction of the Hon'ble Central Administratiye Tribunal,
shmedabad Bench in its order dated 26.02.93, I have to submit
that there is no clarification male in your qtgr%agid ;!tger
regarding not gim promotion in the cadre of U. +Ce(TA
axxf to not give her benifits of higher caire with retro-
spective effect from April 186, The said issue is not at all
decided by you.

I request you to intimate the decision withir
fifteen days as the three months period of Hon'ble CAT's
order is to be completed on 19.06.93.

Kindly do needful and oblige,
Thanking you,

Date : 17.06,93 Yours faithfully

Place : Ahmedabad. Cram e =
( Ge Ao H‘lta )



